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Co-operative Societies

199. Shri S. C. SamanU: Will the 
Minister of Food and Agriculture be 
pleased to state:

(a) how many multi-unit Co-opera­
tive Societies were formed during 
1956;

(b) how many Societies were wound 
up during the same period;

(c) what were the objects of such 
Societies and to bow many States they 
belonged to; and

(d ) whether any new rules and 
regulations have been framed or pro­
posed to be framed in 1956?

The Minister of Food and Agricul­
ture (Shri A. P. fain): (a) to (c ). The 
information is being collected and will 
be laid on the Table of the Sabha as 
soon as it is received.

(d) No rules were framed during 
1956}. but rules have been framed 
during 1957 and are being published 
in the Gazette o f India.
Development of Indigenous Systems 

of Medicines
20#. Shri Jhultn Slnha: W ill the 

Minister of Health be pleased to state:
(a) the total amount spent last year 

on the maintenance and expansion «4 
facilities for the development of indi­
genous systems of medicine; and

(b) an outline o f the measures on 
which the amount has been spent?

The Minister of Health (Shri 
Karmarkar): (a) and (b). A  state­
ment is laid on the Table of Lok Sabha. 
[See Appendix II, annexure No. 47.]

Recreation Facilities for Norses la 
Safdarjang Hospital

201. Shri Warrior: Will the Minister 
of Health be pleased to state:

(a) what are the recreation facilities 
provided for the staff of the Safdar­
jang Hospital;

(b) whether any collections are 
made from the nurses of the hospital 
for the sports fund; and

(c) if so, who operates the fund and 
whether the subscribers are being 
associated with the control and opera­
tion of the fund?

The Minister of Health (Shri 
K arm arkar): (a) It iB presumed that 
the information is required in respect 
of the nursing staff only. Recreation 
facilities have been provided for the
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MMrsing staff ot the Safdarjang Hos­
pital out of a Sports Fund to which 
contributions are made voluntarily by 
staff nurses at Re. 1 per head per 
month. These facilities include provi­
sion for games like Badminton, 
Chinese Game, Carrom, Table Tenni* 
anfl Cards. A gramophone and a 
Radio have also been provided in the 
common room in the mess. A picnic 
is arranged once a month. Film shows 
are occasionally arranged in the 
hospital and the nursing staff are per­
mitted to see those shows.

(b) One rupee per head per month 
Is subscribed voluntarily by Staff 
Nurses towards the Sports Fund.

(c) The Sports Secretary, who is 
one of the nurses, maintains the 
accounts which are checked by the 
Matron and audited by the Accounts 
Officer. The Medical Superintendent 
of the Hospital also scrutinises the 
accounts.
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Land Acquisition

203. Shri P. G. Deb: Will the Minis­
ter of Transport tad Communications
be pleased to state:

(a) the compensation given to the 
landowners of Deogarh and Kuchinda 
sub-divisions of Sambalpur in Orissa 
after acquisition of their lands for 
the construction o f the National High­
way No. 6 running from Calcutta to 
Bombay; and

(b) whether the compensation has 
been fully paid up by now?

The Minister of State In the Ministry 
of Transport and Communications 
(Shri Raj Bahadur): (a) and (b ). The 
required information is not available 
with us. It is being collected from 
the State Government and w ill be 
placed on the Table of the House as 
soon as available.

Experimental Tube-wells in Bombay 
State

205. Shri K. G. Deshmukh: Will the 
Minister of Food and Agriculture be
pleased to state: ,

(a) the number of experimental 
tube-wells allotted to Puma Basin in 
Bombay State;

(b) how many experiments have 
been conducted upto this time and at 
what places; and

(c) how many of them have been 
successful?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) 15 Experi­
mental tubewells.




